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(~) and (~~ It is for the Mioistry 
",ministratively concerned with the 
developmental projects to consider the 
d .. ir6bility or olhorwisel of resortjl)g to 
zonal division of the country from 
administrauve angle. 

Setthll up of an Electroni cs Unit In 
WeBt Be,gal 

337(i SHRI AMAL DATTA~: Will 
the PRI ME MINISTER be pleased to 
state: 

<a> whether Government have 
decided to set up Electronir,s Units at 
Korwa and Garhwal in U P. t PanchkuJa 
in Haryana and rejected the demand 
of Wc~t Bengal State Government to 
set up an eloctronics unit jn West 
Bengal; and 

(b) the steps Government have taken 
to financially help the Slate Govern. 
ment when the WBEIDC had taken 
initiative on their own to set up the 
same at Ridhannagar in West Bengal 1 

THE MINISTE R OF STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE 
DEPARTMENTS OF OCEAN DEVP-
LOPMBNT, .''.TOMTC ENERGY. 
SPACE AND ELECTRONICS (SHRI 
SH1VRAJ V. PATJL) : (a) Requests 
were received from varioul) State 
Governments, including fhe Govern-
ment of West Bengal, for ~etting up of 
electronics units of Hindustan Aeronau-
tics Limited and Bharat Electronics 
Limited. However, taking the varIOus 
factors into consideration, it was finally 
decided to set up a unit of Hindustan 
Aeronautios Limi ted, at Korwa and 
two nctw units of Bharat Electronics 
Liftlited, at Oarhwal in lJ. P and 
Pa ,thkula in Haryana. 

, 
(b) Government has no financial 

scheme to assist State Electronics 
Development Corporations to set up 
fUectronics units. 
[TrtlMi,nonJ 

C •• dle. traIned by National Inst ifute 
., fijtort. 

3377. SHRI aARISH RAW AT: 
Will .he MINISTER OF YOUTH 

APFAIRS AND SPORT-8 ~be pit .... to 
state : J ~I,t 

(a) the numlHr or plltOQIJ iG", 
country trained as coach", by .. 
National Institute of Sporta. 80 fa,; 

(b) whether the services of theso 
traint~d coaches are beiOfl uti~~ by 
the different sports organi61l,t'OQG IIlf 

(c) the s t~ps proposed to be kb. 
to ,provide good remunettatioD aDd 
facilities to (Lese traiaed coaches·' 

THE MINISTER OF STAte IN 
TBE DEPARTMENT OF YOUTfi 
AFFAIRS AND SPORTS (SHRi It. K: 
JAICHANDRA SINGH) : (8) 6.267. 

(b) Yes, Sir. 

(c) It IS expected that the employer 
sport~ organi<;ations would take sucH 
steps. The Nclajl Subhas National 
Institute of Sports already provides • 
fair remuneration to coaches employed 
by it and inlititutional facilities are also 
available to them. ~ 

[English] 

Functioning of SAl as Ap~x BodY of 
Sports 

3378 SHRI HARISH RAWAT: 
Will the MINISTER OF YOUTH 
AFFAIRS AND SPORTS be pleased to 
state whether Government have decided 
to ask the Sports Authority of India to 
function as an ap;-x body guiding all 
the sports organisa'ions in the country? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF YOUTH 
AFFAIRS A ND SPORTS (SHRI R. K. 
JAICHANDRA SINGH): The Sports 
Authority of India is expeCled to act 
in cooperation with other sp~r'ts 
organisatIOns as may be necessnry. 

[Translation) 

Centr al Ftiqds for Dellelop.eat of 
Alternate So.re.. of ~Qerl1 I. 

Uttar Pradesh 

3379~ SHRI HAll ISH RAW.A1i: 
Will the PRIME MINISTER be pleased 




